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Govcrnn1e11\. of India 
Ministry of Finance 

DcpartJ.ncnt o:f Revenue 

(Central Board o.f Direct Tax ) 

NO'flHCATION 1"-
N ew Delhi, the 2 \...{ Janua ry, 2017 

S.O ... .... (E).- In exercise of the powers conferred by clause (46 of section 1.0 of the Income- tax Act, 

1961 {43 of 1961), the Central Covcrruncnt hereby notifies for he purposes for the said clause, the 

Punjab State Electricity Regulatory Commission, constill.tt.d by the Govemment of Punjab, in 

respect of the followinG specified income arising to that Comrni sion, namdy:-

(a) amount received. in the form of processing fee fo determina tio n of tariff; 

(b) amount received in the form of l icen ce fee; 

(c) amount received in the form of petition fee; and 

(d) amount of interest hLComc earned on bank depo ts. 

2 This notification shall be effective subject to tht~ cond tions that Punjab State Electricity 

Regulatory Corrun ission,-
(a) shall not engage in a.ny com.m,erdal activity; 

(b) activities and the nalu.re of the specified inc01 remain unchange2d tlu·ouehout the. 

financial years; and 

(c) shall file retnms of income in accordance wit the provision of clause (g) of sub­

section (4C) section 139 of the Income-tax Act 1 61. 

3. This n otification shall be applicable for the financial yc ·s 2016-17 to 2020-21. 

To 
The Manager, 
Government of India Press, 

Mayapuri Press, 
!\lew Delhi. 

[No tification No. F.No.300196/3/2016-lT A-IJ 

(Dcepsl .ha Sharma) 

Director to the Government of India 
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